
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

NOTIFICATION
Dated: Guwahati, the 15s November, 2023

NO.HC.vfi-a41202011 ll4t t A### On the recommendation of the Judicial

Academy, Assam, the Hon'ble Gauhati High Court has been pleased to direct the

following Judicial Officers of Assam, Nagaland and Mizoram to attend a

"sensitization Programme on Family Court Matters" scheduled to be held on

O!-L2-2O23 from 10.00 A.M. onwards at the Judicial Academy, Assam'

Designation & Place of PostingName of the Officersl,
No,

District & Sessions Judge, JorhatShri Pranjal Das1

District & Sessions Judge, Darrang2 Shri Abhijit BhattacharYYa

Principal Judge, Family Court, BarpetaShri Utpal Prasad3

Principal Judge, Family Court, NalbariShri Debasish Bhattacharjee4

Principal Judge, Family CouG Dhubri5 Shri Suchandra Bhattacharjee

District & Sessions Judge, UdalguriShri Mahendra Kalita6

District & Sessions Judge, Lakhimpur7 Smti Sharmila Bhuyan

District & Sessions Judge, HailakandiShri Sanjay HazarikaI
District & Sessions Judge, South Salmara-

MankacharShri Syed Imdadur Rahman

District & Sessions Judge, BongaigaonSmti Moushumi De

9

10.

District & Sessions Judge, Goalpara11. Shri litu Mani Barman

District & Sessions Judge, BiswanathL2. Smti Bobita Kshetry

District & Sessions Judge, DhemajlShri Kaushik Hazarika13.

Principal Judge, Family Court-2, Kamrup(M)Shri Rafique Ahmed TaPadart4.
District & Sessions Judge, West Karbi AnglongShri Bablu Sutradhar15.

Addl. District & Sessions Judge, Kokrajhar16. Shri Joydev Koch

Addl. District & Sessions Judge, Barpeta17. Shri Yusuf Azaz

Addl. District & Sessions Judge, finsukia18.

Addl. District & Sessions Judge, (FrC No. 3),

Kamru M19.

Shri Rajesh Kumar Todi

Shri Nisanta Goswami

Addl. District & Sessions ludge, KarimganjSmti Tripti Ari20.

Addl. District & Sessions Judge, Karbi AnglongSmti Rini Bharali2r.
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22. Shri Mukul Chetia Addl. District & Sessions Judge, Dhubri

23. Shri Abhijeet Kumar Baruah Addl. District & Sessions Judge, Kamrup

24. Shri Abdul Mazid Md. Mahiuddin Addl. District & Sessions Judge, Sonitpur

25. Smti Monmee Sarma Addl. District & Sessions Judge, Baksa

26. Shri Rupak Rajak Addl. District & Sessions Judge, Chirang

27. Smti Jyotshna Das Addl. District & Sessions Judge, Sivasagar

28 Shri Dimple Boro
Addl. District & Sessions Judge No. 5,

Kamru M

10 Shri Vijay Kumar Slngh Addl. District & Sessions Judge, Dibrugarh

30. Smti Mili Hussain Addl. District & Sessions Judge, Nagaon

31.
Shri Nur Muhammad Abdullah
Ahmed

Addl. District & Sessions Judge, Golaghat

32. Shri Abdul Kader Addl. District & Sessions Judge, Bijni

33. Smti Mamta Bhadani Addl. District & Sesslons Judge, Dhubri

34. Smti Bipaakhi Borthakur Addl. District & Sessions Judge, Golaghat

35. Shri Chaturjya Prasad Talukdar Addl. District & Sessions Judge, Nagaon

36. Shri Vincent Lalrokima Addl. District & Sessions Judge, Aizawl

37. Shri Nokshei Kano TDP & Special Judge, Lokayukta, Nagaland

38 Shri PhuletoYeptho District & Sessions Judge, Zunheboto

FHE LIST OF OFFICERS HEREIT{ABOVE IS NOT I{ECESSARILY IN ORDER OF SE]{IORITYI

The nominated Officers are requested to report at the venue

(Judicial Academy, Assam) on 01-12-2O23 at 09:30 A.M. for the aforesaid

training programme.

By Order,

Sd/- S.Dhar

REGISTRAR (IUDICIAI)

Memo .HC.VrI/84/2020 ttL,.4/}-tLL60lA Datedr 15 -tt-2023
Copy forwarded for information & necessary action to:

1. The L.R. & Secretary to the Govt. of Assam, ludicial Department, Dispur,

Guwahati, Assam.

2. The Secretary to the Govt of Nagaland, Justice and Law Department,

Kohima, Nagaland.

3. The Secretary to the Govt. of Mizoram, Law and ludicial Department,

Aizawl, Mizoram.
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4. The Principal Accountant General (A&E), Assam, Beltola, Guwahati for

information and necessary action.

The Officerc ane Plaaed on dePutation for the pogram on

condition that (a) the Offtcerc will fu fieated as on duty during

the tnining priod & (b) they will be entitled T.A. & D.A. as

admissihle under the Rules.

5. The Accountant General (A&E), Nagaland, Kohima / Mizoram, Aizawl for

information and necessary action.

The Afftcets are plaed on depubtion for the Pfiogftrm on

condition that (a) the Officers will be Eeaad as on duty during

the training period & (b) they will be entitled T,A. & D.A. as

admissible under the Rules,

6. The Registrar (Admin./Vigilance/Esstt.), Gauhati High Court, Guwahati'

7. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice

(Acting), Gauhati High Court, Guwahati.

8. The Registrar, Gauhati High Court,

Kohima Bench, Kohima /Aizawl Bench, Aizawl

(He is requested b inform the con@med iudicial Officer

of his ,bE about this notifrcatbn accodingly).

9. The District and Sessions Judge,

lorhat / Darrang / Nalbari / Udalguri i Lakhimpur / Hailakandi / South

Salmara - Mankachar / Bongaigaon / Goalpara / Biswanath / Dhemaji /
West Karbi Anglong.

10. The Principal Judge, Family Court

Barpeta / Nalbari / Dhubri / Kamrup(M) (Court No.2).

11. The District & Sessions Judge,

Kokrajhar / Barpeta / Tinsukia / Kamrup (M) i Karimganj / Karbi Anglong

/ Dhubri / Kamrup / Sonitpur i Baksa i Chirang / Sivasagar / Dibrugarh /
Nagaon / Golaghat.

(He/She is rcguerted tu inform dte oncemed Judicial

Officer(s) of his/her district about this notification accodingly).
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12. The nominated Judiclal Officers.

a. The nominated Judicial Officers are to intimate their travel

itinerary, in writing in the format given below, to the Judicial

Academy, Assam by email at

iudicialacademvassam@qmail.com on or before 2L-LL-2O23

to enable the Academy to arrange for accommodation.

Name &
Designation

Date of
Arrival

Accommodation
req uired
(Yes/No)

Mobile Number
(whatsApp)

b. Academy will provide conyeyance to the participating

Judicial Officers, who avail the accommodation, as

arranged by the Academy, only from the place of

accommodation to the Judicial Academy, Assam during

the trainang period.

c. The nominated officers are to arrange for

accommodation and foodfor the staff accompanying

them, if any.

13. The Project Manager, Gauhati High CouG Guwahati.

(He is rcquesfud to upload the notifrcation immediately in

the official websiE of the Gauhati High Courl, Guwahati).

14. The Administrative Officer, Judicial Academy, Assam with a request to

place the Notification before the Hon'ble Director, Judicial Academy.

15. The Private Secretary to Honble Mr. Justice Manash Ranjan Pathak,

Gauhati High Court, Guwahati for his Lordship's kind information.

16. The C.A. to the Registrar General, Gauhati High Court, Guwahati.

ITHE USTOE OFFICERS IIEREIIIAIOVEIS NOT I{ECESSARILY TI{ OROCT O' SEIIIORITY]
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